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Restrictions on Exempﬁonleeductionk to
a company

2339. SHRI BANGARU LAXMAN:
SHRI SATISHAGARWAL:

Will the Minister of FINANCE be pleased
to refer to the answr to Starred Question 262
given in Rajya Sabha on 30th July, 1996 and
state whether Government propose to impose
restrictions on exemptions/deductions
admissible to a company so as not to exceed
60% of their gross profits in order to make liable
every company (o pay corporation tax on atleast
40% of their gross profits so that social justice
programmes may be implemented without any
resource crunch?

[27 AUGUST 1996]

to Questions 122

THE MINISTER OF FINANCE (SHRI P.
CHIDAM-BARAM): No such proposal is
under consideration of the Government.

Representations by SC/ST Employees of
Public Sector Banks

2340. SHRI RAM NATH KOVIND:
DR. RANBIR SINGH:

Will the Minister of FINANCE be pleased
to state:

(a) whether some representations for
redressal of grievances of S.C/S.T. employees
of some Public Sector Banks have been
received during first half of 1996;

(b) whether these representations include
redressal of grievances of S.C./S.T. employees
of Syndicate Bank posted at Manipal and
whether the employees have given notice of
hunger strike on 7th July, 1996;

(c) if so, the dtails thereof;

(d) whether Government propose to take
some action in the matter; and

(e) if so, the details thercof and if not fhe
reasons therefor?

THE MINISTER OF FINANCE (SHRI P.
CHIMDAMBARAM): (a) to (c) Syndicate
Bank has reported that it has received a notice
of hunger strike from All India Syndicate Bank
SC/ST Employees Welfare Association in
support of some of their demands/grievances.
The demands inter alia include (i) holding of
quarterly meetings, (ii) Implementation of
Supreme Court judgement regarding
reservation in promotions in Officers cadre
upto Scale-VII, (iii) providing reservation in
promotions from clerical to Special Assistant
cadre, (iv) providing reservation in promotions
from subordinate to clerical cadre, (v)
Abolition of part-time jobs and absorption of
all part-time employees in the bank, and (vi)
victimisation of SC/ST employees in
disciplinary cases & transfers, etc.

(d) and (e) Government has asked the Bank
to take necessary action in the matter to
persuade the Association not to resort to hunger
strike.



